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SHRI GIAN CHAND TOTU: What
are the terms on which private buses
-are attached to DTC.
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SHRI SYED NIZAM-UD-DIN: I
would like to know from the

hon. Minister whether it is a fact that
students are put to much difficulty in
Delhi during peak hours? If so, will
‘he consider the proposal that certain
buses are allocated to schools, so that
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these boys and girls going to schools
are not put to any difficulty and they
reach their schools in time? Acci-
dents take place because boys run
after buseg and try to catch them in
any way they can do it. Therefore,
if an exclusive allotment is done of
buses for school children, this would
help children from far off places like
Janakpuri and others.

SHRI CHAND RAM: So far as
students’ difficulties are concerned, I
have already taken certain steps, We
have includeq students’ representa-
tives not only in the advisory body
but also in the DTC Enquiry Com-
mittee, and I can assure hon. Mem-
bers that so far as students are con-
cerned they are perfectly satisfied,
and if there are any more problems
for students, these will be looked into
sympathetically.

SHR]I U. R. KRISHNAN: May 1
know from the hon. Minister whether
during peak hours some more buses
will be introduced on certain impor-
tant routs?

SHRI CHAND RAM: We shall con-
sider this. Tf more buses are required,
certainly we will do it.

Textile mills under the control of
N.T.C.

*489. SHRI U. R. KRISHNAN: Wil
the Minister or INDUSTRY be pleased
to state:

(a) what js the number of textile
mills under the control of the National
Textiles Corporation Statewise; and

(b) what ig the number of textile
mills, out of them, which are earning
profit? - .

THE MINISTER OF INDUSTRY
(SHRI GEORGE FERNANDES): (a)
and (b) A statement is 1aid on the
Table of the House.
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Siatement

N

(a) There are 105 textile mills
under the Nat.onal Textile Corpora-
tion at present The State-wise dis-
tribution of these millsy is as under;—

Name of the State/Union No. of
Territory mills
1. Andhra Pr desh . 6
2. Assam . . . 1
3. Bihar . . . 2
4. Gujarat . . . 12
5. Karnataka . 4
6. Kerala i . . . 5
7. Madhya Pradesh . 7
8. Maharasht a . 22
g. Orissa . . . 1
10. Punjab . . . 4
11. Rajasthan . . 3
12. Tamil Nadn . . I4
13. Uttar Pradesh . 7
14. West Bengal . . 14
15. Delhi L
16. Pondicherry =~ . ., ‘ 2

(b) In the munth of January, 1978,
45 mills showed profit. Of these, 23
mills earned curulative profit during
the period Apr.l, 1977 to January,
1978. |

\

SHRI U. R. KRISHNAN: Sir, from
the statement la d on the Table, it is
clear that the cotton textile industry
in our country is facing a grave situa-
tion due to lack of finance, obsolete
machinery and the problem of high
cost of productinn of cloth. In this
connection, will 'he Government come
forward to take over the sick units
under the N.T.C.?

SHRI GEORGE FERNANDES:
There is no proposal just now to take

over any more units. .

'
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SHRI U. R. KRISHNAN: More
than sixty cotton industria]l units are
running at a loss under the N.T.C.
What are the main reasons for this,
and what are the steps proposed to
be taken in this regard?

SHRI GEORGE FERNANDES: Sir,
the N.T.C. took over sick mills in
other words, when they were run-
ning at a loss and others that had
closed down because of losses. These
Josses were due to a variety of rea-
sons. Mismanagement was there But
since the N.I.C. hag taken over
things have improved. But one need
not hold a brief for just everybody
There can be occasions and situations
where things are not properly man-
aged. Then, Sir, there is the ques-
tion of obsolete machinery that is
there in some of these mills. We are
trying to modernise this macoinery
and thus do away wilh onc of the
causes of these losses. Thirdly, there
is excessive labour also, because over
the years these units were not pro-
perly managed. The machinery be-
came obsolete and it had to be con-
demned but the workers stayed on.
And they had to pay to the workers
who did not necessarily have any
gainful employment in these mills.
Then, Sir, there have been problems
of marketing. There have been prob-
lems of diversification of the kind of
cloth needed to be produced. So a
variety of reasons have contributed
to the loss incurred by some of the
NTC units. However, Sir, I am very
pleased to inform hon. Memberg that
while in December 1976 only 18 mills
made profits, in Dec2inber 1977, that
is, over a period of twelve months,
due to the efforts madc by the N.T.C.,
15 mills have started making profits.
We hope to improve the situation in
the coming months.

SHRI S. W. DHABE: May 1 know
from the hon. Minister thig things?
He has rightly gaid that 45 mills
have started making profits due to
the industrial peace maintained by
the working c'ass and also due {0 the
efforts of the hon. Minister who is the
champion of the working class. May
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I know from the hon. Minister wie-
ther there is any proposal tu close
or scrap some of the N.T.C. mills
which are making continuous losses.
There is such a fear in Maharashtra
and other places. If there is such a
proposal, is thera another proposal
also for providing, alternative emp-
loyment to the woikers?

SHRI GEORGE FERNANDES. |

have no proposa] under consideration
for scraping any unit. We are seri-
ously trying to see how the N.T.C.
could be better managed and whe-
ther some form of decentralisation
could also be brought about in res-
pect of some of them. This will be
done in consuallation with the work-
ers and their units.
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SHRI G. LAT SHMAINAN: Sir, these
.Sick mills have become sick to the
nation and we find that after working
for some time, all these mills become
sick as any pe son becomes sick after
some time. Thi refore, 1 would like *o0
ask the hon. Jinister for Industries,
with all hig prozress:ve views, as 0
what is the po icy of the Guvernment.
“When a mill ;5 sicz, he exploits the
‘people. L’

SHRI GEORGE  FERNANDES:
Who? ‘f
I

SHRI G. LAKSHMANAN: Not Mr.

Fernandes. Ard the cagitalist says
that the mill is sick. Then the Gov-
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ernment intervene; and starts the
National Textile Corporation. I would
like to ask ths hon. Minister as 10
what the policy of the Goverament
is with regard to nationalisction of
textile industry in this country.

SHRI GEORGE FERNANDES: Sir,
we have just now no proposal to
nationalise the textile industry, As
the hon. Member knows, under the
new ‘Industrial Policy, we are trying
to decentralise the iextile scctor to
the extent possible. We have decided
that there shall be no additicnal
loomage in the orgamsed textile sec-
tor or in the powerloom gector, and
that the additional loomase shall be
in the handloom gector. This 1s the
decision that has been taken and that
is being implemented. Sir, the hon.
Member is right in his criticism of
the private mill-owners. There is
justification in whatever the hon.
Member has said. But this is a prob-
lem that will take some time for us
to resolve. ] R "

PROF. D. P. CHATTOPADHYAYA:
Sir, some of the yarn units are com-
posite units. Most of the sick and
klosed units are yarn units located
in South India in the Coimbatore area
and some in Gujarat and in Bombay
also. But mostly they are non-com-
posite units and ya*n units. But
some of the composite units located
elsewhere and which have to be
fed by these yarn unity are short of
yarn, and because of the transport
costs, they find it uneconomic to have
their intermediary raw materials, that
is yarn, from a long distance. In
view of this would the hon, Minister
be kind enough to consider setting up
of some yarn urits having primarily
in view the needs of the weavers be-
cause he is emphasising and I think
rightly so the increasing role of the
decentralised weaver sectors? Sir,
they are often starved of yarn ard it
has to be brought in from a iong dis-
tance. Sir, there wag at one slage
an idea to have large-sized and not
small-sized yarn mills because the
question of economics of the scale
will be coming. Sir, though we want
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to serve the weaver sector, the hon.
Ministey must be aware that the
weaver sector particularly had to be
subsidized to make the cloth avail-
able at a reasonable price to the peo-
ple. Therefore I would like to know
whether the setting up of this sort
of large-sized yarn mills, preferably
in areas where the weavers concen-
tration is higher, is under the consi-
deration of the Government,

SHRI GEORGE FERNANDES: Sir,
I ghall give the utmost consideration
to the suggestions made by the hon.
Member.
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Non_release of full quota of white
printing paper by paber mills

*490. SHRI HARSH DEO
MALAVIYA: {
DR. V. p. DUTT.

Will the Minister of INDUSTRY be
pleased to state;

(a) whether it is a fact that the
paper mills are not ypeleasing full
quota of white printing paper;

(b) whether it is also a fact that
the Federation of the Indian Pub-
lishers is reported to have warned
that unless the paper mills cooperated
and released immediately the full
quota of white printing paper they
needed, text books for the coming
academic year would either be priced
very high or would not be available,
and

(c¢) if so, what steps Government
have taken to ensure adequate sup-
ply of paper by the mills to the pub-
lishers?

THE MINISTER OF INDUSTRY
(SHRI GEORGE FERNANDES): (u)
to (c). A statement is laid on the
Table of the House.

1The question was actually asked
on the floor of the House by Shri
Harsh Deo Malaviya.



